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2023 5)
WP (C) - COURT wriT | °©
415/2103.01.2 1,53,/ |TAPAN c.o. [NO. Order Dtd. 2024-01-02 [BRANC ¢
024 |024 SWATN No-
2023 11 H-2 o)
ABLAPL (Se
COURT
416/2 103.01.2 |- R.K.MALL BATL- |at
024 024 15200/ |1CK C. If(l) Order Dtd. 2024-01-30 1 No
2023 1)
WRIT
BRANC | (Se
WP (C) - COURT H at
321/2 82401' 41253/ |G. ROUT |[C. NO. Order Dtd. 2024-01-02 |[(DIVI |No-
2023 11 SION |119
BENCH |)
-3)
(Se
WP (C) - COURT WRIT
332/2 82401' 41955/ EAEIK c.o. |NO. Order Dtd. 2024-01-02 |BRANC ;2_
2023 11 H-7

15)




ABLAPL (Se
COURT
419/2 103.01.2 |- A. at
024 [024 15215/ |MOHANTY | T?‘ Order Dtd. 2024-02-13 No-
2023 15)
ABLAPL (Se
COURT
420/2103.01.2 |- S.K.LENK BAIL- |at
024 024 13493/ |a C. Ifi) Order Dtd. 2024-01-02 1 No-
2023 5)
ABLAPL (Se
COURT
421/2 |03.01. - P.K.MOHA at
024 024 15202/ INTY C. 11](1) Order Dtd. 2024-01-02 No—
2023 5)
(Se
WP (C) - COURT WRIT
422/2 103.01. 42802/ |[M K PANI |C. NO. Order Dtd. 2024-01-02 |BRANC |2©
024 (024 No-
2023 11 H-1
30)
ABLAPL (Se
COURT
423/203.01.2 |- SARAT at
024 loza 15216/ |pasH C. ﬁg. Order Dtd. 2024-01-02 No-
2023 30)
424/2 103.01 éBLAPL TAPAN COURT BAIL- ;ie
P KUMAR C. NO. Order Dtd. 2024-01-02
024 |024 15190/ | avrra 11 1 No-
2023 1)
ABLAPL (Se
COURT
425/2103.01.2 |- P. K. BAIL- |at
024 |024 15191/ |BEHERA |° T?‘ Order Dtd. 2024-02-13 1 No-
2023 1)
WP (C) - COURT wrIT | (o€
426/2103.01. 42256, |SBTYAJIT | NO. Order Dtd. 2024-01-02 [BRANC °°
024 (024 SAMAL No-
2023 11 H-2 9)
WRIT
BRANC |(Se
WP (C) - COURT H at
321/2 83401' 10756/ -5 lc.0. NO. |order Dtd. 2023-12-15 |(DIVI No-
2023 11 SION |114
BENCH |)
-2)
ABLAPL (Se
COURT
428/2 103.01. - BIKRAM BAIL- |at
024 loza 15172/ |pEEERA  C Tg. Order Dtd. 2024-01-02 | No-
2023 1)
ABLAPL (Se
COURT
429/2103.01.2 |- P.K.BEHE BAIL- |at
024 024 15193/ [RA C. If(lj Order Dtd. 2024-01-02 1 No-
2023 1)
(Se
WP (C) - COURT WRIT
332/2 82401' 42405/ EAgAK C. NO. Order Dtd. 2024-01-02 [BRANC ;2_
2023 11 H-4

27)




ABLAPL (Se
COURT
431/2/03.01.2 |- R.R.NAYA at
024 024 15201/ K C. 11](1) Order Dtd. 2024-01-02 No-
2023 27)
ABLAPL (Se
COURT
432/203.01.2 |- P.K.MOHA BAIL- |at
024 024 13310/ INTY C. Ifi) Order Dtd. 2024-01-02 5 No-
2023 10)
13372 03. 01 éBLAPL DILLIP COURT ;ie
UL KUMAR c.o. [NO. Order Dtd. 2024-01-02
024 |024 15209/ | -7 o . No-
2023 10)
WP (C) - COURT wriT | (°®
434/21103.01.2 1,055, [SATYAJIT | o g Order Dtd. 2024-01-02 |BRANC |2©
024 |024 SAMAL No-
2023 11 H-2 o)
ABLAPL (Se
COURT
435/2 103.01.2 |- S.K.NAYA at
o1 lona 15208/ | C. T§' Order Dtd. 2024-01-02 -
2023 9)
ABLAPL (Se
COURT
436/2 103.01.2 |- R. B. BAIL- |at
ora o2 15185/ hrsmra |G- Tg. Order Dtd. 2024-01-02 | e
2023 1)
CRLMP- COURT wriT | (°€
437/2103.01.2 | o555 |M.K.PANT |C.0. NO. Order Dtd. 2024-01-02 [BRANC °o°
024 024 No-
023 11 H-4
46)
WP (C) - COURT wrIT | (o€
438/2103.01.2 |, )59, |SATYAJIT |.  Iyo. Order Dtd. 2024-01-02 |[BRANC |>C
024 |024 SAMAT No-
2023 11 H-2 o)
WRIT
WP (C) - CHIEF ERANC ;ie
439/2103.01.2 10976, 7. Bag  |c.o. |995TT |order Dtd. 9999-12-31 |(DIVI No-
024 |024 CE'S
2023 COURT SION |116
BENCH |)
-2)
CHIEF (Se
WP (C) - WRIT
440/2 |03.01. TAPAN JUSTI at
921 lona 35;23/ i C.0. |"gvg |Order Dtd. 2024-01-02 EﬁéNc e
COURT 9)
ABLAPL (Se
COURT
441/2/03.01.2 |- P.K.BEHE BAIL- |at
024 024 15195/ RA C. If(lj Order Dtd. 2024-01-02 1 No-
2023 1)
CRLMP- COURT wriT | °©
442/2103.01.2 | 55, 5 MANGUL |. o N5 |order Dtd. 2024-01-02 [BRANC 2T
024 |024 053 NATK . g4 |No-

46)




(Se

WP (C) - COURT WRIT
443/2103.01.2 |)5559, SATYAJIT |0 o lyo.  lorder Dtd. 2024-01-02 [BRANC |2°
024 (024 SAMAL No-

2023 11 H2 |
444/2 (03.01 e COURT ;ie
924 loaa L5086, R-KALASH [C. T?. Order Dtd. 2024-01-02 -

2023 9)

CRLMP- COURT wriT | (5©
445/2103.01.2 1553,/ H-N.TRIP | o Iyo.  |order Dtd. 2024-01-02 [BRANC |20
024 (024 ATHY No-

023 11 H-4

46)

ABLAPL (se

COURT
446/2 (03.01.2 |- A. at
024 |024 15210/ [MOHANTY |C ?S' Order Dtd. 2024-01-02 No-

2023 46)

447/2 (03.01 SR leroay COURT BATL- (ie
U KUMAR  [C.O. |[NO.  |order Dtd. 2024-01-02 .
024|024 15196/ | oot » 1 No-

2023 1)

CRLMP- COURT wrrr | (5¢
448/2103.01.2 |, 51 5/5 |S-K-MOHR |0 o lyo.  lorder Dtd. 2024-01-02 [BRANC |2°
024|024 PATRA No-

023 11 H-4

46)

ABLAPL (se

COURT
449/2 (03.01.2 |- P.K.BEHE BATL- |at
024 024 15194/ |Ra C. T?. Order Dtd. 2024-01-02 1 No-
2023 1)
WRIT
BRANC |(Se

WP (C)- [B. N. COURT H at
322/2 82401‘ 41657/ |SHADHANG [C.0. NO.  |Order Dtd. 2024-01-02 |(DIVI |No-

2023 |1 11 STON [123

BENCH |)
-3)
CRIMI |(Se

CRLA- |AMLAN
451/2 (03.01. COURT NAL  |at
S Fo 1136/2 SHAKTI  |C.0. |- ™" |order Dtd. 2023-12-22 [, 0. |-

023 PAUL

L 9)
(se

CRLMP- WRIT
452/2|03.01. PRASANJI COURT at
o1 lona 2526/2 | poansn [C.0. |0 ¢ |Order Dtd. 2024-01-02 [BRANC |°°_

023 H-4

46)

ABLAPL | (se
453/2 03.01.2 |- : COURT BATL- |at
021 looa 14800/ SHOUDHUR C.0. |io ¢ |order Dtd. 2024-01-02 | -

2023 11)

ABLAPL (se
454/2/03.01.2 |- COURT BAIL- |at
9oa lona L5150, |J-KAMILA [C.0. | /oF"_ lorder Dtd. 2024-01-02 |3 e

2023 1)




(Se

CONTC-
455/2 (03.01. P C COURT CONTE |at
oa loaa 10422/ |l oo [C.0. | <0770 |order Dtd. 2024-01-02 |-° 7" 27
2023
2)
(Se
CRLMP- WRIT
456/2103.01.2 /5045 |s.sam00 |c.o. ICOURT |order ptd. 2024-01-02 [BrRANC |2F
024 [024 NO. 5 No-
023 H-4
46)
(Se
CONTC-
457/2 |03.01. P C COURT CONTE |at
e losa 10421/ |l oo [C.0. |00 |Order Dtd. 2024-01-02 |-° 7" 1°-
2023
2)
ABLAPL (Se
COURT
458/2 (03.01.2 |- P.K. BAIL- |at
ora o2 5163/2 |pAnT C. Tg. Order Dtd. 2023-11-01 | e
023 2)
459/2 03.01 S COURT ;ie
o losa L5304, |J-KAMILA [C. Tg. Order Dtd. 2024-01-02 e
2023 2)
CRLMP- COURT wrIT | (o€
460/2 (03.01. at
2521/2 |K.K.RATH |C.0. |[NO. Order Dtd. 2024-01-02 [BRANC
024 |024 No-
023 11 H-4
46)
(Se
CONTC- COURT
461/2103.01.2 110,57/ |y kK ROUT |c.0. NO.  |Order Dtd. 2024-01-02 |CONTE |at
024 (024 MPT  |No-
2023 11
2)
CRLMP- COURT wrIT | (o€
462/2103.01.2 | oy /5 [J-R.NAYA |. (o 06 lorder Dtd. 2024-01-02 [BRANC |2F
024 (024 K No-
023 11 H-4
46)
(Se
CONTC-
463/2 (03.01. BHARATT COURT CONTE |at
024 024 10503/ DASH C. NO. 1 Order Dtd. 9999-12-31 MPT No-
2023
3)
(Se
CRLMP- WRIT
464/2103.01.2 | o)/, B.N.SAHO |, (o |COURT | 4.0 pirg. 2024-01-02 [BRANC 2T
024 (024 0 NO. 1 No-
023 H-4
46)
(Se
CONTC-
465/2 (03.01. TAPAN COURT CONTE |at
122 loaa 10442/ |00 c.0. |;0 ] |order ptd. 2024-01-02 | J 7% °-
2023
2)
(Se
CRLMP- WRIT
466/2103.01.2 | o095 |7 p.xAR |C. COURT |1 Ger Dtd. 2024-01-02 |BRANC |20
024 (024 NO. 1 No-
023 H-4
46)
WP (C) - WRIT |(Se
467/2103.01.2 11001/ o swatn |c.o. |CO%RT lorder Dtd. 2024-01-02 BRANC |at
024 (024 NO. 1
2023 H-8  |No-




[ 41)
(Se
CONTC-
29 1468/2 (03.01. HEERA COURT CONTE |at
e losa lona 10517/ | 700 C. N0 1 |order Dtd. 2024-01-02 | - e
2023
3)
N WP (C) - |BADRINAR wriT | (o€
22 ggi/z 05,012 la1sse/ |nvan c.o. | 20" lorder ptd. 2024-01-02 BRANC [
2023  |PANDA . H-6 ©
24)
T (Se
CRLMP- WRIT
301(470/2 103.01. S.P.SAMA COURT at
> oza’ loza 2538/2 | °- C. N0 1 |order Dtd. 2024-01-02 [BRANC |°-
023 H-4
46)
- (Se
CONTC-
30 471/2 [03.01. G COURT CONTE |at
> losa’ loza 10519/ | oorapa [C No. 7 |order Dtd. 2024-01-02 |- - o
2023
3)
[ (Se
BLAPL-
30 472/2 [03.01. COURT BATL- |at
> loza  lona 14597/ |s. pAas  |C. No. 1 |order Dtd. 2024-01-02 | -
2023
3)
__' WPC (OA |[M/S on (Se
30 473/2 03.01.2 |c)- DINESH COURT o at
3 1024 024 1416/2 |KUMAR C. NO. 1 Order Dtd. 2023-12-20 iranc No-
014 PANDA 1)
- (Se
WP (C) - WRIT
301474/21103.01.2 10540/ la.s pEo |c.o. |COURT |order ptd. 2024-01-02 BRANC 2F
4 024 |024 NO. 1 No-
2023 H-5
53)
R CRLMP- wrIT | (o€
301475/21103.01.2 |, ., |A.MOHANT | COURT |5 Ger Dtd. 2024-01-02 |BRANC [2T
5 1024 |024 Y NO. 2 No-
023 H-1
4)
- WPC (OA on (Se
30476/2 (03.01.2 |C)- P.K. COURT at
6 (024 |024 1065/2 [BEHERA |00 |No, 1 |Order Drd. 2024-01-02 iranc No-
012 1)
___ WPC (OA on (Se
301(477/2 103.01. C)- C R COURT at
7 lo24 024 410/20 NAYAK C. NO. 1 Order Dtd. 2023-12-19 Branc No-
h
02 1)
- (Se
WP (C) - WRIT
301478/2103.01.2 1 0e10/ la. pas  |c.o. |“O9RT |order Dtd. 2024-01-02 [BRANC |2F
8 024 024 NO. 1 No-
2023 H-3
33)
— (Se
BLAPL-
301(479/2 103.01. M D COURT BAIL- |at
5 losa  loza 8995/2 | oy [C- No. 1 |order Dtd. 2024-01-02 | o-
023
2)
31 [480/2 [03.01.2 |ABLAPL |D.K.BISO COURT BATL- |(Se
0 024 024 ~ I C. NO. 1 Order Dtd. 2024-01-02 1 at




15184/ No-
2023 1)
31 1481/2 03.01.2 ["P{©)~ Io sunpar COURT WRIT ;ie
S looa’ o TS [peaTes | C.0. NO. 2 Order Dtd. 2024-01-02 [BRANC |°°
2023 OLD H-8
42)
T CRLREV CRIMI |(Se
31 1482/2 (03.01. - M R COURT NAL at
2 lo24 024 575/20 |SAHOO C.0. INo. ¢ [Order Dtd. 2024-01-02 |purg Iyo-
23 ION  |5)
_ (Se
WP (C) - WRIT
311483/2103.01.2 1) g07/5 |s k rath [c.0. |“O9RT |order Dtd. 2024-01-02 [BRANC 2F
3 024 024 NO. 6 No-
002 H-1
30)
_ (Se
WP (C) - WRIT
311484/2103.01.2 113506/ 2 r. pas [c.0. |“O9RT |order Drd. 9999-12-31 [BRANC 2F
4 024 |024 NO. 1 No-
2022 H-3
28)
- (Se
WP (C) - WRIT
31 485/2 03.01. M.R. COURT at
= looa Lo 41924/ |3 C.0. |07 |order Dtd. 2024-01-02 [BRANC [3°
2023 H-7
15)
_ (Se
WP (C) - WRIT
311486/2103.01.2 13505/ 2 r. pas [c.0. |“O9RT |order Drd. 9999-12-31 [BRANC 2F
6 (024 024 NO. 1 No-
2022 H-3
28)
- (Se
WP (C) - WRIT
31 487/2 03.01. P.K.MOHA COURT at
2 loza’ looa 41448/ | 10 c.0. | " |order Dtd. 2024-01-02 [BRANC |°°_
2023 H-2
8)
_ (Se
WP (C) - WRIT
311488/2103.01. 41089/ M. NAIK C. COURT Order Dtd. 2024-01-02 |BRANC at
8 024 024 NO. 1 No-
2023 H-6
35)
- (Se
WP (C) - WRIT
311490/2103.01.2 1,105/ |p.gEEERA [c.0. |“O9RT |order Dtd. 2024-01-02 [BRANC 2F
9 (024 024 NO. 1 No-
2023 H-8
41)
R WP (C) - COURT wriT | (o€
228502 192,012 [38741/ [$SUNPRR e o no. 2 lorder Dtd. 2024-01-02 [BRANC [2°
2023 OLD H-4 ©
52)
R WP (C) - COURT wriT | °©
321492/2103.01.2 |500s, M.R. C.0. INO. 2 lorder Dtd. 5000-01-01 [BRANC |°F
1 024 024 ROUTRAY No-
2023 OLD H-4
46)
[ (Se
WP (C) - COURT WRIT
;2 322/2 8;'101' 41087/ |M. NAIK [C.O. |NO. 2 |order Dtd. 2024-01-02 BRANC ;E_
2023 OLD H-6
35)
32 [494/2[03.01.2 [wp(C)- |s. (c.0. [COURT |order Dtd. 9999-12-31 [WRIT |(Se




024 |024 42085/ |BTISWAL NO. 2 BRANC |at
2023 OLD H-8  |No-
42)
(Se
WP (C) - COURT WRIT
322/2 05,02 langsey 18- NO. 2 |order Dtd. 2024-01-02 [BRANC [3°
2023 OLD H-7 °
15)
_ (Se
496/2 [03.01.2 |["F(C) COURT WRIT ot
024 lo2a 41244/ |P.BEHERA NO. 2 |Order Dtd. 2024-01-02 BRANC |~
2023 OLD H-8
41)
WP (C) - COURT wrrT | '5©
497/2103.01.2 |1 95, |A.PATTAN NO. Order Dtd. 2024-01-05 [BRANC |oF
024 |024 ATK No-
2023 10 H-5
53)
(Se
BLAPI,— COURT
498/2 (03.01. D.R. BATL- |at
024 024 13441/ SWAIN NO. Order Dtd. 2024-01-02 5 No-
2023 10
8)
(Se
BLAPL- COURT
499/2103.01.2 5,47/ |5, RouT NO. Order Dtd. 2024-01-02 [PAIb~ [at
024 |024 2 No-
2023 10
8)
(Se
WP (C) - COURT WRIT
500/2103.01.2 1)) ooy, M.K. NO. Order Dtd. 2024-01-02 [BRANC °oC
024 (024 PANT No-
2023 10 H-4
37)
(Se
501/2 103.01.2 [WB(C)~ IMADAN COURT WRIT |00
0oalona 7 |41242/ |monan NO. Order Dtd. 2024-01-02 BRANC |¢°
2023 |DAS 10 H-8
41)
MISC. |(se
MACA- COURT
502/2(03.01.2 |, [A.K.BARI o, order Did. 2024-01-0z BPPER fat
024 |024 i K o L No-
SEC. |1)
(Se
WP (C) - COURT WRIT
503/203.01.2 1,575, |P-K. NO. Order Dtd. 2024-01-02 [BRANC °C
024 |024 LENKA No-
2023 10 H-8
43)
(Se
WP (C) - COURT WRIT
504/2103.01.2 |15, [G-R- NO.  |Order Dtd. 2024-01-02 |BRANC |2U
024 024 PATRA No-
2023 10 H-1
3)
505/2 [03.01.2 ["E(C)- igiiUTAN COURT WRIT ;ie
322 loaa 38224/ (L)oo NO. Order Dtd. 2024-01-29 [BRANC |°°_
2023 10 H-6
K 54)
WP (C) - COURT wriT | °®
200/2195.0%+2 141359, |3/ MOHRRA NO.  |Order Dtd. 2024-01-02 BRANC |°
2023 10 H-1

2)




(Se

WP (C) - COURT WRIT
507/21103.01.2 10 cos ) |u. pacaL NO. Order Dtd. 2024-01-02 [BRANC ¢
024 |024 No-

2023 10 H-3

14)
(Se

WP (C) - COURT WRIT
508/2103.01.2 )0 cny, |9 NO.  |Order Dtd. 2024-01-02 [BRANC |2T
024 024 DEHURY No-

2023 10 H-4

37)
(Se

WP (C) - COURT WRIT
509/2103.01.2 |1 5,g, [P-K. NO. Order Dtd. 2024-01-02 [BRANC [2C
024 024 MISHRA No-

2023 10 H-5

53)

WP (C) - COURT wriT | (°®
510/21103.01.2 |55, |H-K.MALL NO. Order Dtd. 2024-01-02 |BRANC |2©
024 (024 ICK No-

2023 10 H-3

14)
(Se

WP (C) - COURT WRIT
511/21103.01.2 1,554y, [G-R. NO. Order Dtd. 2024-01-02 [BRANC |20
024 024 PATRA No-

2023 10 H-3

14)

BLAPL- COURT (Se
526/2103.01.2 |154,, , |A.K.MOHA NO. Order Dtd. 2024-01-03 PALL™ at
024 (024 NTY 2 No-

2023 17

10)

MATA- COURT FIRST (Se
549/2103.01.2 405 54 [H.S.PAIK NO.  |order Dtd. 2023-12-21 |APPEA 2T
024 (024 RAY No-

23 17 L

4)

BLAPL- COURT (Se
550/2103.01.2 |5, [N.R.BEHE NO.  |order Dtd. 2024-01-02 PAILT jat
024 (024 RA 2 No-

2023 17

9)

BLAPL- BISWARAN COURT (Se
g;i/z oo % 14442/ |oan NO.  |order Dtd. 2024-01-02 00T J3F

2023  |DALAT 17 9f

(Se

BLAPL- COURT
553/2 (03.01. P.K. BAIL- |at
s loza 14439/ | 1o NO. Order Dtd. 2024-01-02 | e

2023 17

9)
(Se

BLAPL- COURT
554/2 (03.01. P.K. BAIL- |at
oa o 14436/ | 1o NO. Order Dtd. 2024-01-02 | e

2023 17

9)

TRP (C) (Se
555/2 (03.01.2 |- COURT M.J.C |at
024 024 428/20 KC SWAIN NO. 3 Order Dtd. 2024-01-02 No-

23 6)

TRP (C) (Se
8;2/2 83401' - BK PANDA ESURg Order Dtd. 2024-01-02 ["7-C |at

243/20 : No-




[ 23 6)
(Se
BLAPL-
34 557/2 (03.01. COURT BATL- |at
5 loaa’ lona 13012/ |JP KAR  [C.0. |*° , |Order Dtd. 2024-01-02 | e
2023
11)
_ (Se
BLAPL-
351(558/2 103.01. SAMIR COURT at
3 oaa lona 14312/ |00 C.0. (o "5 |order Dtd. 2024-01-02 -
2023
11)
T (Se
BLAPL-
351559/2103.01.2 115765/ luk swaIn |c.0. |SOURT lorder prd. 2024-01-02 BAILT |3t
1 |024 |024 NO. 3 2 No-
2023
10)
- (Se
BLAPL-
35(560/2 [03.01. COURT BATL- |at
> loaa’ lona 13879/ BB ROUT [C.O. |*° , |Order Dtd. 2024-01-02 |] e
2023
6)
[ (Se
BLAPL-
351561/2103.01.2 155, |5 gamTra (c.o. |COURT |order ptd. 2024-01-02 BRILT At
3 024 |024 NO. 3 2 No-
2023
9)
_ (Se
BLAPL-
35(562/2 (03.01. COURT BATL- |at
1 loaa’ " lona 14453/ |TR DASA [C.0. | ", |Order Dtd. 2024-01-02 | e
2023
9)
- (Se
BLAPL-
35/563/2 (03.01. COURT BATL- |at
2 oo loza 14441/ |SP SRHOO [C.O0. | °"", |Order Dtd. 2024-01-02 |, e
2023
9)
_ (Se
BLAPL-
35(564/2 (03.01. MK COURT BATL- |at
e loaa’ " lona 13450/ | ooy (C-O0. |00 5 [order Dtd. 2024-01-02 | e
2023
8)
- (Se
BLAPL-
35/565/2 (03.01. DK COURT BATL- |at
2 ae lona 13481/ | 0 [C.0. |<°75 |order Dtd. 2024-01-02 | e
2023
8)
_ (Se
BLAPL- |S
351566/2103.01.2 1) 100/ cnoutpay c.o. |“O9RT |order prd. 2024-01-02 PATET At
8 024 |024 NO. 3 2 No-
2023  |RY
9)
N WP (C) - [MANAS wriT | °®
35 332/2 8;401' 15512/ |RANJAN EigE Order Dtd. 2023-12-04 [BRANC ;E_
2022  |SAHOO H-7
44)
— (Se
WP (C) - WRIT
36(150/2 |03.01. 40828/ B.K.MISH |GENE order Dtd. 2024-01-02 |BRANC at
0 024 |024 RA RAL No-
2023 H-3
33)
36[205/2 [03.01.2 [wp(C)- |[MANAS GENE o wriT [(se
1 1024 |024 15510/ [RANJAN  |RAL Order Dtd. 2023-12-04 |ppanc |at




2022 [sAHOO H-7  |No-
44)
M WP (C) - |MANAS wrrT | '5©
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